E. C. No. 848.
B L _J

ESTIMATES COMMITTEE
(1975-76)

(FIFTH LOK SABHA)

HUNDREDTH REPORT

Ministry of Tourism and Civil Aviation
(Department of Tourism)--Tourism.

LOK SABHA SECRETARIAT
‘NEW DELHI

April, 1676/Chaitra, 1898 (S)
Price : Rs. 2°60 -



LIST OF AUTHORISED AGENTS FOR THE SALE OF LOK SABHA

SECRETARIAT PUBLICATIONS
Sl. No. Name of Agent Sl No, Name of Agent
ANDHRA PRADESH MAHARASHTRA

1. Andhra University General Co-
operative ~Stores Ltd., Waltair
(Visakhapatnam). '

. G.R. Lakshmipaty Chetty and
Sons, General Merchants and
News Agents, Newpet, Chandra-
giri, Chittoor District.

ASSAM

3. Western Book Depot, Pan Bazar,
.Gauhati.

BIHAR : .

4. Amar Kitab Ghar, Post Box 78,
Diagonal Road, Jamshedpur.

5. M/s. Crown Book Depot, Upper
Bazar, Ranchi.

GUJARAT

6. Vijay Stores,
Station Road, Anand.

7. The New Order Book Company,
Ellis Bridge,
Ahmedabad-8

HARYANA

8. M/s. Prabhu Book Service,
‘Nai Subzi Mandi,
Gurgaon.

VADHYA PRADESH
9. Modern Book House,

Shiv Vilas Palave,
Indore City.

10. M/s. Sunderdas Gianchand,
601. Girgaum Road,

New Princess Street,
Bombay-2.
11. The International Book House,
.(Private) Limited. *
G, Ash Lane,
Mahatma Gandm Road, Bom-
bay-1.
12. The International Book Service,

Deccan Gymkhana, Poona-4,°

Charles Lambert & Company,

10, Mahatma Gandhi Road,

Opposite Clock, Tower,

Fort, Bombay.

14. The Current Book House,

Maruti Lane,

Raghunath Dadaji Street,

Bombay-1

Deccan Book Stall,

Fergusson College Road,

Poona-4.’

16. M. & J. Services, Publishers
Represenatives, Accounts & Law
Book Sellers,

Bahri Road, Bombay-13.

MYSORE '

17. People Book House,

Opp. ,Jaganmohan Palace,
Mysore,

13.

15.

RAJASTHAN

18. Information Centre,
Government of Rajasthan,
Tripolia, Jaipur City.
19. M/s. Usha Book Depot, 5854,
Chitra Bazar, Tripolia, Jaipur.
UTTAR PRADESH
20. Law Book Company,
Sardar Patel Marg,
Allahabad-1.




Corrigenda to the 100th Report of Fstimates

Committee on 'Tourism'

Page ILine For Read

a9 15 as an

20 22 shouldd should

23 7 for far

68 22 accomnodation accommodating
- 26-27 Sector Sectors

2 3 cater cater

82 last pursuade persuacde



CONTENTS -

Pace
€CoMPOSITION OF THE COMMITTEE  * - - . . - (i)
- COMPOSITIQN OF THE ACTION. TAKEN SUB-COMMITTEE . * * (¢)
INTRODUCTION - . R . s . - . (vid)
4. INTRODUCTORY - . . . . < - - I
HI. POLICIES & PLANNING = =+ =+ =+ =+ « =+ = 2
A. CostBeneﬁxStu&igsofTomhm < v 0. o
B' TOl!.l‘iSm P.licy . - Y - - L) ' . . . ,
C, Phnnim ' . (] [ . » . [} o - Y I ‘_
(i) Trends in tourist traffic - . . . . . - 13
(ii) Removal of Irritants for foreign Tourists - . . - 20
(iii) Allocations for the Fifth Plan - . . . . . 23
(iV) Pel‘spel:tivc Plan . . . . . . . - 2y
HIT. ORGANISATION * o = ¢ =+ ¢ o o+ < o 3t
AV. PLACEs oF TOURISTS INTEREST IN INDIA -« . . . . - ©
A. Gulmarg Winter Sports Project - . . . . . 40
B. Kovalam Beach Resort Project . . . . . . 46
C. Development of Goa Beaches . . . . . . $I
D. Development of selected Buddhist Centres ' - . . D [N
E. Schemes received from Seite Goveam:ats L s
F.. Master Plans by States - 59
V. ACCOMMODATION * . . 61
A. Hotel Accommodation 61
B. Supplementary Accommodation 69
C. Incentives for Hotel Industry - - . - . . 72
WI1. TRANSPORT ° . . . - . . . . . . 75
A Tourist Vehicles - . - - . - . o . 715

B Single Permit System ' - . - . - - . . 7



IL.

VI

VIL

(i)

AFPENDICES
Pace:
Note on Tourism Policy in India . . .. . . . . 84
Statem>nt showing ToUrist Arrivals in India by Ccurnuy of Naticrality
during 1973 and 1974 . . . . . . . 92

Statem:nt showing the Allocations approved by the Planning
Commission for tourism schemes in the Central Sector for the
Flf(h Phn . - - - . .- . . . . 95

Statem:nt showing the Fifth Plan outlay and Actual i
during 1974-75 in the Central Sector Department of Tcunsm 97

Sutcm‘nt showing Budgeury Provmon and Expenditure incurred

durmg 1974-78 by ITD i . . . . . 9%
Summnwy of Recqmmcnd-txops/Concluuom contained in the

Report. . . . . . . . . 10D

A statemem |h0wm¢ aulym of ReoOmmendauons/oonclus.ons
contained io the Report. . o . . . o« e 2D



ESTIMATES COMMITTEE
(1975-76)
CHAIRMAN
Shri R. K. Sinha
Mmm_\s
2. Shri Nathu Ram Ahirwar
3. Shri Kushok Bakula
4. Shri Ishwar Chaudhry
5. Shri Madhu Dandavate
Shri Anadi Charan Das
. Shri Tulsidas Dasappa
. Shri Anant Prasad Dhusia
Shri Laxman Kakadya Dumada
10. Shri Varkey George
11. Shri Tarun Gogoi
12. Shri Madhuryya Haldar
13. Shri J. G. Kadam
14, Shri M. Kathamuthu
15. Shri Maharaj Singh
16. Shri Yamuna Prasad Mandal
17. Shri Jagannath Mishra
*18. Shri Mohd. Jamilurrehman
19. Shri Aravinda Bala Pajanor
20. Shri Sudhakar Pandey
21. Shri Dhan Shah Pradhan
22. Ch. Ram Prakash
23. Smt. B. Radhabai Ananda Rao
24. Shri Bhola Raut
25. Shri M. Ram Gopal Reddy

© oo

*Elected w.ef. 17-1-76 vice Shri Muhammed Khuda Buksh died.
(idd)



. (iv)
28. Shri Shiv Kumar Shastri N
27. Shri Sant Bux Singh
28. Shri R. V. Swaminathan
29, Shri K. P. Unnikrishnan
30. Shri K. Veeriah

SECRETARIAT

Shri G. D, Sharma—Chief Financial Committee Officer. *
Shri J. P. Goel—Senior Financial Committee Officer.



ACTION TAKEN SUB-COMMITTEE OF THE ESTIMATES
COMMITTEE

(1975-76)

1. Shri R. K. Sinha—Chairman

2. Shri Tulsidas Dasappa—Convener

3. Shri Madhu Dandavate ]
4, Shri Jagannath Mishra

5. Shri Sudhakar Pandey

6. Shri Shiv Kumar Shastri

7. Shri Sant Bux Singh

)



g INTRODUCTION

L, the Chairman, Estimates Committee having been authorised
tby the Committee to submit the Report on their behalf present this
‘Hundredth Report on the Ministry of Tourism and Civil Aviation
{Department of Tourism)—Tourism.

2. The Committee took evidence of the representatives of the Min-
istries of Tourism and Civil Aviation (Department of Tourism) and
Finance (Department of Expenditure) and India Tourism Develop-
‘ment Corporation on the 11th and 12th December, 1975. The Com-
mittee wish to express their thanks to the Officers of these Minis-
tries/Departments for placing before them the material and informa-
tion which they desired in connection with the examination of this
subject and for giving evidence before them.

3. The Report was considered and adopted by the Committee on
‘the 15th March, 1976.

4. A summary of the Recommendations contained in the Report
is appended (Appendix VI).

5. A statement showing the analysis of recommendations/conclu-
'sions contained in the Report is also appended tc the Report (Appen-
dix VII).

New DeLHI; i R. K. SINHA,
April 23, 1976 ! Chairman,
Vaisakha 3, 1898 (S) - Estimates Committee.




CHAPTER 1
INTRODUCTORY

1.1. The Estimates Committee (1972-73) .examined the various as-
pects of Tourism and presented their 42nd Report (Fifth Lok Sabha)
on the Ministry of Tourism and Civil Aviation (Qepartment of Tour-
ism)—Tourism to Lok Sabha on the 30th April, 1973. This report
contained 85 recommendations in all.

1.2. Government’s replies to these recommendations indicating
action taken to implement them were examined and commented
upon in the Fifty-Fifth Report (1973-74), Fifth Lok Sabha on the:
Action Taken by Government on the recommendations contained
in the original (42nd)Report which was presented to the Lok Sabha
on the 30th April, 1974. According to this Report, out of 85 recom-
mendations, 61 recommendations had been accepted by Govern-
ment, and the Committee did not desire to pursue 18 recommenda~
tions in view of Government’s replies. In respect of the remaining
6 recommendations, final replies of Government were still awaited
at the time of presenting the Action Taken Report.

1.3. The Estimates Committee at their sitting held on the 6th May,
1975 decided to pursue with the Government inter alia the action:
taken by Government to implement certain recommendations con-
tained in the 42nd and 55th Reports of the Committee (Fifth Lok.
Sabha).

14. The Committee took the evidence of the representatives of
the Ministry of Tourism and Civil Aviation (Department of Tourism)
on the 11th and 12th December, 1975.

15. The various matters taken up by the Committee and their
recommendations in this regard are dealt with in the subsequent.
chapters.



CHAPTER II

POLICIES AND PLANNING
A. Cost Benefit Studies of Tourism

2.1. In paragraph No. 1.11 of their Forty-Second Report on the
‘Ministry of Tourism and Civil Aviation—Tourism, presented in April,
1973, the Estimates Committee had noted that besides the aspect of
foreign exchange earnings, tourism had also a marked ‘Multiplier
Effect’. The full implications of multiplier system had not yet been
studied in detail, because there had been inadequate research. The
Committee had further noted that the overall analysis clearly estab-
lished the basic premise that total economic benefits from tourism
were very much greater than the foreign exchange earnings, that
the combination of the turnover through the application of Tourism
Multiplier Effect and local taxes resulted in substantially greater re-
venue than the total expenditure. The Committee had, therefore,
recommended that the cost-benefit study on the various aspects of
tourism might be taken up immediately to highlight the role of
tourism in the economic growth of the country.

2.2. This recommendation of the Committee was accepted by
Government. Stating the action taken in implementation of the re-
commendation, Government informed the Committee that the De-
partment of Tourism had commissioned the National Council of
Applied Economic Research, New Delhi to carry out a study of ‘Costs
and Benefits’ of Tourism. The Study was to compare the net bene-
fits to the economy of investments in different classes of accommo-
dation. It was also to make a cost-benefit analysis of one resort pro-
ject. It was also to try to measure the impact of tourism on a rela-
tively backward region of the country, and the overall contribution
of tourism to national income.

2.3. The National Council of Applied Economic Research have
since completed their study on ‘Cost Benefit of Tourism’ and have
submitted their Report on the 14th August, 1975. The main findings

2 PR A
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and recommendations of the Report are given below:—
(i) The rate of return on investment in the four and five star

category hotels is better than in the other categories. How-
ever, assuming an annual occupancy rate of 70 per cent
for all categories of hotels the investment in two or three
star categories will yield a better rate of return.

(ii) A comprehensive cost-benefit analysis should be attempted

for each specific hotel project by the appropriate autho-
rity before taking significant investment decision.

(iii) Based on the analysis of costs and benefits of the Kovalam

project, it is found that the project is economically viable.

{iv) A special agency such as a Kovalam Tourist Development

)

Authority may be constituted which would undertake in-
fra-structure planning, estate development, conservation
and environmental control, financing of small enterprises
and, wherever necessary, direct investments to promote

tourism.

There is need for encouraging foreign tourist visits to .
Jammu and Kashmir, specially in off-season travels
through additional investment particularly by the Central

Government.

(vi) Tourism is not yet a very significant sector of the national

economy, although its share in the national income has
been increasing rapidly since 1965-G6.

2.4, The economic value of tourism to the national economy is
measured generally in terms of its contribution to national income,
employment and the tax revenue accruing to Government. Accord-
ing to the findings of the National Council of Applied Economic Re-
search, the gross receipts from foreign tourists expenditure in the
country rose very rapidly from about Rs. 150.4 million in 1965-66
to about Rs. 273.7 million in 1968-69 and to about Rs. 621.9 million
in 1972-73. The average expenditure per tourist rose from Rs. 1,368
in 1968-69 to Rs. 1,646 in 1972-73.

2.5. The cost of foreign tourism is measured in terms of the out-
flow of foreign exchange. The cost of tourism worked out to be 5.1
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per cent of the gross income from tourists in 1972-73, whereas in
1968-69 it was 7.6 per cent, and in 1965-66, it was 6.2 per cent. In
general, import of Capital goods accounted most to the outflow of
foreign exchange followed by import of raw materials and interme-
diates, consumer goods and other payments. The income impact of
tourism in India is stated to have been computed on the basis of two
alternative values of ‘tourism multiplier’, namely 3.6 and 3.2. The
estimated aggregate income from tourism accounted for 0.19 to 0.21
per cent of net national product (NNP) at factor cost in 1965-66;
0.25 to 0.28 per cent of NNP at factor cost in 1968-69; and 0.44 to 0.50
per cent of N.N.P. at factor cost in 1972-73. It has been observed by
the National Council of Applied Economic Research on the basis of
the above figures that “tourism is not yet a very significant sector of
the national economy, although its share in the national income has
been increasing rapidly since 1965-66.”

2.6. It has been further observed in the N.C.A.E.R. Report that
the “estimates of the impact of tourism employment obtained in the
present study also show that tourism is not yet a very significant
sector because its estimated share in the total employment works
out to be less than one per cent in 1972-73. However, the estimates
clearly show that since 1965-66, employment in the tourism sector
has been rising at a significant pace. Similarly, the estimates pre-
sented in the report show that there is a sharp increase in the con-
tribution of foreign tourism to tax revenue of Government from
1965-66 to 1972-73, although its relative importance in terms of its
share in the total tax revenue (realised) is not very significant; it is
less than one per cent.”

2.7. It will be seen from the figures brought out in the Cost-Bene-
fit Study of Tourism by the National Council of Applied Economic
Research that tourism is not yet a very significant sector of the natio-
nal economy, although its share in the national income has been
increasing since 1965-66. The study also shows that tourism is not
yet a very significant employment sector because its estimated share
in the total employment works out to be less than one per cent even
in 1973-73. Nor is it an important sector in terms of its share in
total tax revenue which is less than one per cent. Asked how far
the investment of the scarce resources in this sector has been com-
mensurate with the results achieved in the context of the N.C.A.ER.
Report the representative of the Department of Tourism stated dur-
ing evidence that the aggregate investment on tourism in the entire
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‘Fourth Plan was of the order of about Rs. 25 crores (on the Calendar
‘year basis from 1969 to 1973) whereas in roughly the same period
(on the Calendar year basis from 1969 to 1973) the earning of foreign
exchange alone was of the order of about Rs. 227 crores. Even in
the N.C.A.E.R. Study it has been brought out that the foreign ex-
~change expenditure on tourism is only five per cent of the earnings,
and that is also progressively being reduced with the industrial de-
velopment. The representative of the Department of Tourism, there-
fore, expressed the view that the results achieved have been more
‘than commensurate with the investment.

28. In this connection it has been pointed out that compared
to this countries like Thailand and Sri Lanka spend 30 per cent to
40 per cent of their foreign exchange earnings on import of goods
:and services to promote tourism. Tourism, therefore, is ‘smokeless’
‘industry which allows us to earn sizeable amount of foreign. -ex-
-change without ‘exporting’ anything tangible by way of resources of
‘the country. National Council of Applied Economic Research has
also come to the conclusion that the multiplier effect of tourism is
3.2 at its lowest and 3.6 at its highest in relation to tourism in India.
In other words, tourism generates many more jobs for the people
compared to other industries. In 1972 the Indian Institute of Public
‘Opinion came to the conclusion that 8 lakh people were employed
in tourism er tourism related industries in India. Tn 1976 the esti-
mated figure should exceed a million. ' |

2.9. In the Second and Third Five Year Plang, tourism develop-
ament schemes were categorised into three parts—Part I, IL and III.
Part I schemes were intended to create facilities for foreign tourists
.and were financed wholly by the Central Government. Part II
‘schemes were intended to create facilities for home tourists at cen-
tres which were also important from the point of view of foreign
‘tourists. These schemes were jointly financed by the Central and
‘State Governments in ratio of 50:50. The schemes were treated as
centrally sponsored schemes. Part III schemes were included in the
State Plans and were wholly.financed .and executed by the State
‘Governments. These schemes were intended to provide facilities
for home tourists at centres which were of local or regional import-
ance such as pilgrim centres and holiday homes. The total actual
expenditure incurred on Part I, II and III Schemes during the Second
and Third plans, the three annual plans, Fourth Plan and the first
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year of the Fifth Plan was as follows:—

Second Plan

The expenditure incurred during the Second Plan was Rs. 221.31
lakhs as follows:—

(Rs. in lakhs)

Central  State Total
Sector Sector

et s —— ——— — ——— — — ———— ————— — {——— — ——p— — —— {——— {— {—

Parteel 3746 —_ 3746
Part=Il 49°425 49° 425 98- 85
Part=III . —_— 85-00 85-00-

Total . 86:885 134'425 22131

Third Plan

The expenditure of Rs. 51045 lakhs incurred during Third Plan
was as follows:—

(Rs. in lakhs)

Part~I . . . . . . . . 97- 41 —_— 97° 41
Part~II . .. 47N 47'm 95°42
Part—III . —_— 317-62 317-62

Total . 145° 12 365°35 $10° 48

THREE ANNUAL PLANS

Central Sector

The expenditure during each of the three annual plans, 1966-67,.
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1967-68, and 1968-69 was as follows:—

(Rs. in lakhs)

. . - o« Cengral . State Total
Sector Secter
1966-67 .
Part-1 . . 8-69 nil 8:69.
Part-11 . 9-86 9-86 19°72
‘Total 18-85 9-86 28- 41
1967-68
Pagt-I . . . e . 2514 nil 2514
Part-1I . . 8-76 8-76 17 52-
Total . 33°90 8:76 4266
1968-69
Part-I . . 3442 nil 35°42
Part-II . 15-82 15-82 31:64
‘Total 5§1°24 15-82 67:c6

STATE SECTOR

Year
‘1966-67. 83-00
]
1967-68. . 100°00
1968-69. 130°00
Total . 313:00
FOURTH PLAN
Department o1 ToUrism . 1279°48
LT.D.C. . . . 1225°82
State Sector . . 1631-83
Total . 4137°13
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FIFTH PLAN
L (1974-75)
Department of Tourism PO . 405.77
1.T.DC.: . 2 e & e . . o 380.00
State Sector . K . 480.11 (Yet to be confirmed)
Total :— . . . . . 1265-88

2.10. To sum up, the expenditure incurred on Tourism schemes in
‘the Central Sector was Rs. 28.40 crores in Serond Plan, Third Plan,
three Annual plans and Fourth Five Year Plan. The expenditure
‘incurred in the State sector was Rs. 24.79 crores.

2.11. In the first year of the Fifth Five Year Plan 1974-75 the ex-
penditure incurred in the central sector (Department of Tourism and
TT.D.C.) on Tourism schemes was Rs. 785.77 lakhs. In the State
"Sector the anticipated expenditure is Rs. 480.11 lakhs.

2.12. Foreign exchange earnings from tourism are estimated on
‘the basis of ‘tourist arrivals and figures of average tourist expend!-
ture obtained through sample surveys. The foreign exchange earn-
ings from tourism during the earlier period are as under:—

Plan period Foreign exchange earfied
. (Rs. in crores)
Second Plan . 82-00
Third Plan . 1026
.Aunnvual Plan 1966 . 22°6 .
.Aanual Plan 1967 . 252
Annual Plan 1968 26-§
Fourth Plan . 2273

Fifth Plan 1974 69:3 (at 1972-73 priC(‘s)
"Fifth Plan 1975 . . . Co T 104 at cUrrent price level

213. It has been bmught out in the note on TOunsm Pohcy in
India that the estimated earnings of foreign exchange during 1975-
76 will be about Rs. 100 crores, and adopting the projection of 8
lakhs foreign tourist arrivals after the end of the Fifth Five Year
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_Plan the foreign exchange earnings from tourism by the end of the
Fifth Plan should be about Rs. 200 crores at 1975 prices.

2.14. The Committee note that in implementation of the re-
commendations contained in the 42nd Report of the Estimates Com-
mittee (1972-73) a Cost Benefit Study of Tourism in India was en-
trusted to the National Council of Applied Economic Research. The
Study has brought out that although tourism is not yet a very
significant sector of the natiomal economy, its share in the natiomal
income has been increasing rapidly since 1965-66. The gross receipts
from foreign tourists expenditure in the country rose from about
Rs. 150.4 million in 1965-66, to Rs. 273.7 million in 1968-69 and ‘to
about Rs. 621.9 million in 1972-73. On the other hand cost of tour-
ism appears to be coming down. Against 7.6 per cent in 1968-69 it
worked out to be 5.1 per cent of gross income from tourists 'in
1972-73. The estimates also clearly show a sharp rise in employ-
ment in the tourism sector and its contribution to tax revenues of
Government.

2.15. The Committee also note that while the aggregate invest-
ment in the Central Sector during the Fourth Five Year Plan was
Rs. 25 crores, the foreign exchange earned during the period was
estimated at Rs. 227 crores. They further note that the estimated
earnings in 1975 in terms of foreign exchange are Rs. 100 crores
and adopting the projection of 8 lakh foreign tourist arrivals at the
end of the Fifth Plan the foreign exchange earnings from tourism
by the end of the Fifth Plan are assessed at about Rs. 200 crores at
1975 prices. Tourism has, therefore, come to be recognised as an
important foreign exchange earning industry in the country.

'2:16. The Committee, therefore, urge that with its vast potential
as a foreign exchange earner, Government should accord duc recog-
nition and priority to tourism in the national plans so that it can
inter alia play an effective role in the economic growth of the coun-
try and particularly stimulate the socio-economic development of
those areas of the country which have tourist attraction.

B. Tourism Policy

2.17. In paragraph 4.22 of their 42nd Report (1972-73), the Esti-
mates Committee had observed that a number of non-official orga-
nisations who appeared before the Committee urged that Govern-
ment should formulate a tourist promotion policy and bring it
forward as a Resolution so that the policy in this behalf is put on
a stable and assured basis. The Committee had urged Government

440 LS—2
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to examine this matter in all its aspects. The Committee had ex-
pressed the view that it would certainly be helpful if the national
policy concerning tourism could be laid down on a firm basis so as
to provide a clear frame work for implementation at all levels.

2.18. In reply Government stated in November 1973 that the
National Tourism Board has taken up this suggestion and a draft
resolution on Tourism policy is under consideration.

2.19. Again in January, 1974, the Committee were informed that
“the Members of the National Tourism Board have prepared a
draft paper on Tourism Philosophy. If this paper is accepted by the

Government, a resolution on tourism policy will be prepared in
due course.

2.20. However, in a note furnished to the Committee in October,
1975 Government stated as follows:—

“The national policy on tourism has already been laid down
from time to time in successive plans which provides a
clear framework ‘forf implementation ay all levels. In
this vonnection it has to be borne in mind that tourism
is a fast changing activity and Government has to keep
its option open to adjust its policies and programmes ac-
cording to the changing needs of international tourism.

The policy on tourism is therefore kept constantly under
review.”

2.21. Asked to indicate clearly whether Government intended
to formulate any definite tourism policy or not, the Secretary,
Ministry of Tourism and Civil Aviztion stated during evidence thus:

........ The fact is that there hag been no formulation, for-
mal formulation of Tourism policy in the sense that you
are wanting.”

2.22. Expressing his personal view on the tourism policy in India,

the Secretary, Ministry of Tourism and Civil Aviation stated as
follows:—

“The objective of the tourism policy of the Central Govern-
ment is promotion of international tourism and to earn
as much foreign exchange for the country as is possible.
This is in the context of the continuing difficulty which
the country has been facing in regard to the balance of
payments which, as we are all aware, has got extremely
accentuated in recent times. The tourism industry is
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Viewed by the Central Government as an export promo-
‘tion effort. This objective, hag to be achieved and for
achieving that objective, the Fifth Plan document hrs
pointed out—there is two pronged strategy—(1) by
strengthening the infra-structure in India and (2) by
improving our tourist image abroad with a view to in-
crease our share in the World Tourism market.”

2.23. The Committee desired that a note on Tourism Policy in
India might be furnished to them in consultation with the Ministry
of Finance and Planning Commission. The note subsequently fur-
nished by the Department of Tourism on the subject is at
Appendix-I.

2.24. It has been brought out in the note furnished to the Com-
mittee that the Ministry of Tourism and Civil Aviation has:—

(i) conducted studies from time to time at promoting tourism
to India to provide in India the necessary infra-structure
for meeting the flow and needs of tourism.

(ii) established for itself clearly defined targets of annual
growth of tourism in India.

(iii) kept before itself certain guidelines which would be
regarded as considerations behind the policy for en-
couraging tourism to India.

2.25. Indicating the considerations behind the policy for encourag-
ing tourism in India, it has been brought out in the note furnished
by the Ministry of Tourism and Civil Aviation that the advan-
tages, benefits and blessings of tourism are many—both in the eco-
nomic amd sociological spheres. In purely economic terms inter-
national tourism is to be considered as an export industry, since
income arising in India from such Tourism has economic effects
similar to earnings from commodity exports or other invisible ex-
ports like shipping and air services. In fact, investment in tourism
is and should be relatively a more efficient earner of foreign ex-
change than investment in commodity production for export. There
is the well-known multiplier effect whereby every unit of money
spent in tourism circulates in the economy and thereby brings 2bout
increasing benefit to the people concerned. Indirect employment
through tourist expenditure on food, shopping and guides would
indicate that the total impact of tourism ir terms of employment
creation ig an important factor to be taken into account in deter-
mining the priority to be given to this sector. Apart from foreign
tourism, domestic tourism can achieve analogues objectives in the
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economic and development spheres. It can also be a force in creat-
ing awareness and understanding of the many different peoples
and cultures which inhabit this land. It can give our people a sense
of unity and identification, a broadening of their emotional and
cultural horizon, a sense of belonging and pride and above all, a
sense of the wonder that is this vast country. There is sociological
impact of tourism, which can help to break down prejudices, bar-
riers and suspicions, leading to greater goodwill and better under-
standing. Keeping the foregoing considerations in view, the
Department of Tourism have laid down broad guidelines »s indi-
cated in the succeeding paragraph to encourage the flow of inter-

national tourists to India as also to encourage that such tourists
prolong their stay in India.

2.26. In this endeavour it is not only the Central Department of
Tourism which has to play its part but also the State Governments
and the public and private sectors. Besides town and country
planning authorities as also local and municipal bodies have also
to play their respective roles relating to environmental factors,
land-scapping, beautification, removal of irritants, shopping etc. It
is also particularly necessary to note that the Tourism plan is
closely linked with (a) the plans of the Indian Airlines and Air-
India, and the Airport construction authorities; (b) the Ministry of
Transport and Shipping with regard to roads and road-transport,
inland water and coastal traffic; (c) the Department of Archaeo-
logy in respect of historical sites, for which coordinating machinery
already exists; and (d) the Department of Forests, as well as the
State authorities, in respect of wild life tourism.

2.27. The broad division of responsibilities in the tourism sector,
between the Central Government on the one hand and the State
Administrations on the other, should be that the Centre should
invest in projects and programmes which are intended predomi-
nantly to stimulate international tourism. The State Governments,
within the ambit of their resources, should concentrate on the
development of facilities for domestic tourism, giving highest prio-
rity to the lowest income group among travellers e.g., for the mass
movements to pilgrimages and fairs. The next priority in the
State Plan should be to provide accommodation for middle class
tourists visiting archaeological sites and holiday resorts.

In so far as the Central Plan is concerned, the investment
priorities have been broadly indicated as follows:

(i) provision of accommodation nd transport to match
the anticipated growth in international tourism, on the basis
of past trends;
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(ii) the development of new resorts and tours, in order to
accelerate the growth in tourism, and also to spread the
traffic over different regions of the country as far as feasi-
ble, relaxation of frontier formalities; and

(iii) tourism promotion abroad.

2.28. As to the question of adopting a formal resolution on
Tourism Policy in India, it has been stated by the Department of
Tourism that ‘quite apart from the rapid changes which occur
from time to time in an industry such as Tourism, there is also the
fact that Tourism is affcted by a number of aspects. Thus security
considerations, entry of foreigners, cleanlinesg of our cities and
towns, problems of urban development, removal of beggars and
touts, foreign exchange regulations, foreign collaboration, import
controls for hotel equipment, coaches and transport services, cus-
toms laws, purchase of air-craft fleet for our airlines, civil air
transport policies including air services agreements, establishment
of overseas offices, Centre-State relations, inter-State movement,
export of antiquities temperance or prohibition laws, archaeologi-
cal services etc.,’ are some of the examples, of inter-relationship
with tourism. There are also other important factors such as the
nced of preserving our well-defined unique culture, protecting our
wild life against depredations and creating a climate whereby on
the one hand the local population is not affected by conspicuous
consumption and on the other the visitor carries lingering and
happy memories of his stay in India. It is also true that often
tourism is affected by political considerations, law and order situa-
tion and such like. Any policy on Tourism in India will, there-
fore, have to be worked out with care and caution, as a part of an
integrated policy of Government of India, having regard to vari-
ous segments and factors which influence and are influenced by
Tourism. It has also to be recognised that any such policy will
have to be pragmatic and flexible to meet changing situations as
they arise from time to-time and cannot be regarded as a mere
academic exercise. It is with this in view that certain studies have
been conducted and consultations have been considered necessary
with the Planning Commission and the Ministry of Finance.

2.29. It has been stated by the Department of Tourism that hav-
ing regard to these factors the ‘Policy on Tourism in India’ has not
been finalised as such in the shape of a resolution.

2.30. The Committee had recommended in paragraph 4.22 of
their 42nd Report (1972-73) that Government ghould formulate a
tourist promotion policy and bring it forward as a resolution so that
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the poficy in this behalf is put on a stabls and assured bhasis and
laid down in some depth and firmness so ag to provide a clear frame-
work for implementation at all levels. The Committee, however,
note that even though the recommendation was accepted by Gov-
ernment and a paper on tourism philosophy was also prepared, the
policy on tourism has not been formulated so far on the ground that
this is a fast changing industry and that it involves “security
considerations, entry of foreigners, cleanliness of our cities and
towns, problem of urban development, *** foreign exchange regula-
tions, foreign collaboration impert controls for hotel equipment,
coaches and transport services, customs laws, purchase of aircraft
fleet for our airlines, civil air transport policies mcluding air ser-
vices agreements, establishment of overseas offices, Centre-State
relations, inter-State movement, export of antiquities, temperance
or prohibition laws, archaeological services etc.” The Cemmittee
would in this connection like to draw attentien to the fillip the ex-
port promotion effort received in the country as a result of adop-
tion of the Export Policy Resolution, although export prometion is
also a fast changing subject like tourism.

The Committee feel that a formal formulation of the Tourism
Policy laying down the basic approach to the promotion of tourism
in the country would net only reinvigorate the tourism prometion
effort but would also provide a clear framework for implementa-
tion at all levels.

The Committee would, therefore, urge Government to review
the pesition and determine to what extent it would be advantageous
to formulate a tourism peolicy in the light of experience gained so
far, keeping in view the development of tourism in the country.

C. Planning
(i) Trends in Tourist Traffic

2.31. In paragraph 3.12 and 3.13 of their 42nd Report, the Esti-
mates Committee had made the following recommendations:—

“The Committee note that India has many things to offer for
tourism. It has scenic beauty in its mountains, sea-side
places and its forests. It has an unlimited number of his-
torical monuments of great interest. It has places of
architectural beauty and above all, it has an extraordinary
diversity of people who are warm and friendly, a point
of special attraction from the point of view of foreign

tourists. The Committee are unhappy to note the slow pro-
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gress in the development of tourism in the country as is
borne out by the fact that the total tourist arrivals in
India constituted 0.12 per cent only of the world tourist
traffic in 1966 and 0.17 per cent only in the year 1972. In
terms of percentage it means that whereas the total world
turnover increased by 359 per cent during 1960 to 1971,
India’s turnover increased only by 104.6 per cent with the
result that India’s share of the World turn-over decreased
from 0.67 per cent in 1960 to 0.27 per cent in 1971.

The Committee note that the Department of Tourism had ori.
ginally fixed an ambitious target of 600,000 tourists by 1973
with a view to stimulate the various sectors of the indus-
try to much greater efforts ir developing and promoting
tourism in the country. These targets were, however, re-
vised and fixed at 400,000 tourists by 1973 consequent on
the pruning down of the allocations for tourism in the
Fourth Five Year Plan. The Committee note that that a
total of 342,950 tourists had visited India during 1972. On
the basis of these arrivals, the Ministry expects that tar-
gets of 400,000 tourists by 1973 would be realised. The
Committee further note that in order to attain a target
of 1 million tourist arrivals by 1980, India would require
a compound growth rate of 14 per cent over the 1973 tar-
get of 400,000 tourist arrivals. The Committee further
note that to achieve a target of 800,000 tourist arrivals by
1978 and one million arrivals by the end of the decade
(1980), an annual growth rate of 15 per cent upto 1978
and 12 per cent thereafter would have to be attained.
The Committee observe that India had already attained
the growth rate of 13.6 per cent during 1965--70. The
Committee therefore, share the hope ef the Minister of
Tourism and Civil Aviation expressed at the 21st Annual
Convention of Travel Agents held at Srinagar on the 23rd
April, 1972 that the target of reaching 800,000 tourist ar-
rivals in India by 1978 and one million mark by 1880
wolud be achieved. In order to achieve the stipulated
target the Committee need hardly stress that the basic re-
quirements for promotion of tourism viz., (i) provision
of hotel accommodation of international standards, (ii)
adequate air transport, (both international and domestic),
(iii) vastly improved rail and road transport facilities,
(iv) provision of necessary off-site improvements for de-
velopment of tourist resorts, adequate entertainment faci-
lities etc. are provided at a much quicker and speedier
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pace than was hitherto being taken. There is need for
sustained and vigorous effort on the part of Department of
Tourism and other connected agencies to build up the
requisite intfra-structure to make comfortable the stay
of one million tourists in India by 1980.”

2.32. In their reply furnished to the Committee in November,
1973, Government had while sharing the views expressed by the
Committee, stated that the Fifth Five Year Plan on Tourism was
primarily intended to build up the necessary infra-structure for
achieving the target of 800,000 tourists by 1978 and 1-million tourists
by 1980. The Committee were informed that detailed achievements
were being drawn up in consultation with the State Governments,
Archaeological Survey of India, Forest Department, Civil Aviation
Department, India Tourism Development Corporation, the hotel
industry and the travel trade to ensure a coordinated and sustained
effort in developing the tourism infra-structure.

2.33. The Table below gives the total number of tourists who visi-
ted India from 1960 to 1972:—

Year Number of Percen-
Tourists  tage in-
crease

over pre-
vicus
year
1960 1,23,095
1961 . 1,39,804 13°6
1962 1,34,360 39
1963 7.40,821 48
1964 1,56,673 - 113
1965 1,47,900 56
1966 1.59,603 7'9
1967 1.79,565 12°5
1968 1,88,820 52
1969 2,44,724 296
1970 2,80,821 148
1971 . . « 3,00,995 72

1972 . . . . . . . . . 3,42,950 15.9
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2.34. The estimated world international tourist arrivals, total
tourist arrivals in Imdia and tourist arrivals in Asia, Africa and
Australia as a percentage of total world arrivals and tourist arrivals
in India as a percentage of arrivals in Asia, Africa and Australia and
India’s estimated earnings from Tourism during 1973 and 1974 -are
given in the following statement:—

Year Estimated Tourist Tourist Tourist Irdia’s
World In- arrivals in arrivals in  arrivals in  estimated
terratioral India(nos) Asia, Africa India as a earnirgs
touristarri- and Austral- percentage fromtourism
vals (mill- lasia as a ofarrivals  (Rs. crores)
iors) percertage in Asia,Africa
—_————— —_— of total and Aus-

Total Excluding world arrivals tralasia
Europe and
the America
I 2 3 4 S 6 7
1973  215°0 13°4 409,895 62 31 67's
1974 2090 14°0 423,161 6.7 30 69:7

2.35. It will be seen that out of the total world tourist arrivals,
the Americas and Europe received 93.8 per cent in 1973 and 93.3 per
cent in 1974. Thus the total share of Asia, Africa and Australasia
came to 6.2 per cent in 1973 and 6.7 per cent in 1974. The Depart-
ment of Tourism are of the view that when one considers that in
Australasia and Asia also, there are highly developed countries like
Japan, the share of the developing world must be regarded as pitiful.

2.36. It has also been pointed out in this connection that all
earnings throughout the world can only be treated as rough and
tentative as each country has its own yardstick for such measure-
ment. We, for instance, do not count the internationa] air fare whilst
computing for figures of our earnings whereas many other countries
do. Secondly our figures of earnings of Rs. 67.5 crores in 1973 and
Rs. 69.7 crores in 1974 are based on certain criteria developed some
years ago and are also based on earlier price levels. The Committee
have been informed that a survey is shortly going to be made which
wil] reflect the correct picture of our earnings from tourism.

2.37. It has been pointed out further that whereas the world
average of a tourists stay is 4-days, in India a tourist stays for an
average of 28-days.
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2.38. A statement showing the countrywise tourist arrivals in
India during 1973 and 1974 is enclosed (Appendix—II).

2.39. Tourist arrivals in India during 1973, 1974 and 1975 aggre-
gated 409,895; 423,161; 465, 275 respectively. An increase of 3.2 and
10 per cent was recorded in 1974 and 1975 respectively over the
preceding years.

The Department feel that keeping in view these statistics, India’s
share of 4.65 lakhs foreign tourists in 1975 will by all standards be
considered satisfactory.

2.40. A target of 400,000 tourists set upto the end of the Fourth
Plan is stated to have been exceeded in 1973 by 9,895 tourists despite
the dislocation caused by the lockout in Indian Airlines in the later
part of November and throughout December, 1973.

2.41. The Committee have been informed that several factors
which adversely affected tourist flow in 1974 were the high cost of
fuel and consequent increase in international air fares, inflation in
the tourist originating markets, the Railway Strike, Indian Airlines
lock-out and the Air India lock-out. Despite these adverse factors
the country could still maintain a growth rate in tourist arrivals

" (3.2) per cent as against an estimated decline of 2.7 per cent in world
tourism in 1974.

2.42. The Department of Tourism has set a target of 800,000 tourist
arrivals by 1978 and one million by 1980. Asked what were the
trends in regard to achieving of these target it has now been stated
that in order to achieve these targets, a growth rate of 17.3 per cent
upto 1978 and 11.8 per cent thereafter will be required.

2.43. Asked how the Department hoped to achieve these targets
with a growth rate of only 3.2 per cent in 1974 over the previous year,
the representative of the Department of Tourism stated during evi-
dence that 1974 was a very bad year for tourism all over the worl&
In spite of this it had been possible to achieve 2.2 per cent growth
rate over the previous year and as against the downward trend in
the world tourism in the rest of the world. The representative, how-
ever, assured the Committee that the position in 1975 was encourag-
ing. Upto the end of November, 1975 the growth was 9.8 (or 10) per
cent over the year 1974. That is one reason why the Department did
not intend at present to revise the target. On the other hand, certain
measures are stated to have been taken with a view to see that the
targets are fulfilled. The measures are to promote tourism in an
aggressive way in the oil rich countries in West Asia. It was planned
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to open one office in Kuwait. From Japan and East Asia also it was
possible to get more tourist traffic by promoting tourism. For in-
stance, from Japan the anticipated growth rate in 1975 was 22 per
cent. For Australasia the growth rate so far has been 21 per cent
in 1975. Reganding growth of tourist traffic from. Australasia it has
been stated in the study on Effect of Fuel crisis on tourism in India
that since Australasia has not been affected by oil crisis, we should
take advantage of the situation and accelerate the tempo of growth
from the entire Australasia region which includes Newzealand, Fiji
and some neighbouring islands. West Germany was also the market
for India. The representative of the Department expressed the
view during evidence that it would be possible to attain a better
growth with some effort.

2.44. The Committee are concerned to note that there has been
as uneven grow:h of tourist arrivals in India since 1969 onwards.
Whike a growth rate of 'as much as 29.6 per cent was recorded in
1969 over the previous year, it fell down to 14.8 per cent in 1970, 7.2
per cent in 1971, 13.9 per cent in 1972, 3.8 per cent in 1973, 3.2 per cent
in 1974. The Committee understand that the precipitate fall in the
growth rate of tourist arrivalg in India has been mainly due to
dislecation caused by several factors which adversely affected tourist
flow tb India in 1974. These were the high cost of fuel and consequent
increase in international air fares, inflation in the tourist originating
markets, the Railway strike, Indian Airlines lockout and the Air
India Lockout. The Commitiee also note that 1974 was a bad year
for tourism all over the world

The Committee have been informed that the position in 1975 was
encouraging inasmuch as the growth was 9.8 per cent over the year
1974, The Committee note that Government have taken certain
measures like promotion of tourism in a big way in the oil rich
countries in West Asia, with a view to see that the targets are
fulfilled.

The Committee also nolle that the target of 4 lakh tourists upto
the end of the Fourth Plan had been exceeded in 1973 by 9,895
tourists despite difficulties, and it was also possible to achieve a
growth rate of 3.2 per cent in 1974 inspide of the fact that the world
tourist traffic suffered an estimated decline of 2.7 per cent during
the year. Further, viewed in the context that lion’s share in world
tourist traffic goes to Americas and Europe which received 93.8 per
cent of teurist traffic in 1973 and 933 per cent in 1974 and thad the
share of Australasia, Africa and Asia came to be only 6.2 per cent
in 1973 and 6.7 per cent in 1974 and the fact that in this region there
are highly developed countries like Japan, the Committee feel that
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India’s share of 4.65 lakh tourists in 1975 with a growth rate of about
10 per cent is reassuring. It is also worth nothing that the average

stay of tourists in India is 28 days compared to the world average of
4.days.

The Committee would however, like to point out that in order to
achieve the targets of 8 lakh tourist arrivals by 1978 .and 10 lakhs
by 1980, a growth rate of 17.3 per cent upto 1978 and 11.8 per cent
thereafter would be required. The Committee feel that if the country
has to achieve the targets set down for the growth of tourism in the
country, Government will have to make all round concerted efforts
in coordination with Sdate Governments and other concerned
agencies. This would require a well thoughtout and planned publicity
and promotional campaign, provision of necessary infrastructure
facilities and streamlining of procedures, improving efficiency and
strengthening of the working of the Department of Tourism.

245. The Committee would like to stress that our promotional
strategy should not only be geared to the traditional affluent markets
like U.S.A., Canada, UK., Japan and Germany but also to the oil rich
countries. Promotional efforts will also have to be intensified nearer
home in countries like Iran and Gulf States. Moreover, Ausiralasia
is also a good tourist market for India. The Department of Tourism
shouldd, therefore, intensify their efforts at tourist promotion in this
‘region also. The Committee would like to urge that the targets of
8 lakhs and 10 lakhs of tourist arrivals in India by 1978 and 1980
respectively already set should be achieved by making concerted
and determined efforts. The Committee would in this connection
reiterate their earlier recommendation thad there is a need for sus-
tained and vigorous effort on the part of the Department of Tourism
and other connected agencies (o build up the requisite infrastructure
for the projected arrivals of one million tourists in India by 1980.

(ii) Removal of Irritants for Foreign Tourists

2.46. It has been stated in the survey of foreign tourists in India,
1972-73, conducted by the Indian Institute of Public Opinion that:—

“More than a fourth (27.3 per cent) complained about compli-
cated entry and exit formalities they encountered when
they visited this country.

A sizeable segment (21.9 per cent of foreign tourists was some-
what afraid of health hazards during their stay in this
country. Another unfavourable factor that made the stay
of about one-fifth (20.4 per cent) not very pleasant was
uncomfortable travel of factlities.”
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2.47. The Committee wanted to know the action taken or proposed
to be taken by Government to remove these irritants which create or
strengthen an unfavourable image of the country. In this connec-
tion the representative of the Ministry of Tourism and Civil Aviation
stated during evidence that the facilities of entry and exit formali-
ties is a continuing process and that the improvement should be
attempted regularly and continuously. However, since the publ-
cation of the report, certain specific measures have been taken which
are detailed in the succeeding paragraphs.

2.48. The Embarkation and Disembarkation Cards have been
simplified by the abolition of entries pertaining to the purpose of
the visit and the period of stay. The size of the Embarkation and
Disembarkation cards which was large and unwieldy, has been made
more compact, so that it can easily be accommoadated within the
passport folder. The landing permit facility, which provides for all
practical purposes a visa-free entry to the tourists, was available
earlier for a period of 21 days; but with effect from March, 1974, the
period has been extended to 28-days. This period corresponds to the
average period of stay of the tourists, as per the findings of the
survey. The landing permits are now valid for multiple entries and
cover visits to Nepal, Sri Lanka and Bangladesh, provided the tourist
holds a round ticket and the total number of days of stay Jdoes not
exceed 28. The landing permit facility now applies to nationals of
Portugal also. This facility was given in time for the Goa Exposi-
tion; and it continues to exist. It has been stated that since the
landing permit facility was given, many tourists were entering
Lumbini in Nepal by road. Otherwise, it would have necessitated
thejr obtaining a visa for re-entry into India. The Ministry of Home
Affairs has lately decided to permit them to re-enter India from
Lumbini by road, on the basis of a simple endorsement on the pass-
port.

2.49. The representative of the Department stated that efforts are
made regularly to impress on the State Governments the need to
ensure cleanliness at places of tourist interest in order to avoid an
unfavourable impression on the tourists.

Constant touch is kept with the State Governments in regard to
anti-begging measures at places of tourist interest.

2.50. The India Tourism Development Corporation has set up
transport units at New Delhi, Calcutta, Bombay, Agra, Madras, Sri-
nagar, Patna, Bodh Gaya, Varanasi, Bangalore, Hyderabad and
Mysore to ensure that travel facilities of the required standard are
available to the tourists.
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2.51. There is also a schemg for granting hire-purchase facility,
that is, transport loans for providing suitable vehicles at places of
tourist interest.

2.52. There is another scheme of imported second-hand vehicles,
ex S.T.C., for recognised tourist operators with a view to providing
suitable facilities to tourists. The LT.D.C. and private transpori
operators are assisted to obtain imported spare-parts for their vehicles.
Import licences are arranged by the Department of Tourism.

2.53. The Ministry of Transport and Shipping in consultation with
the Department of Tourism have drawn up detailed specifications of

tourist coaches to ensure that vehicles of required standard are made
available to tourists.

2.54. “Discover India” fares have been intrcduced. For 200 U.S.
Dollars, it is for 14 days and for 275 U.S. Dollars, it is for 21 days
to enable tourists to undertake unlimited travel on Indian Airlines
within the stipulated period. Then, there is a “Youth Fare” of 75

per cent of normal fare which is available to persons between 12 and
30 years of age.

2.55. Orders were issued in 1972-73 exempting tourists from
currency declaration if the total amount of foreign currency (cash

and travellors cheques) in their possession is less than 1000 U.S.
Dollars.

2.56. Continuous attempts are stated to have been made to get
restrictions relaxed to visit certain areas. Recently, relaxations have
been amde in respect of the Himalayan areas, Jammu amd Kashmir,
FMimachal Pradesh and Uttar Pradesh. Permits require to visit
Darjeeling are no longer required subject to certain conditions. The
Committee were informed that the Department would endeavour o

get further relaxations for tourist travel subject to the national in-
terest.

2.57. The restrictions to entry into Andaman and Nicobar Islands
are also stated to have been relaxed.

2.58. The Committee note that various measures have recently
been taken by Government to remove the irritants which create
unfavourable image of the country abroad. These measures include
simplification of embarkation and disembarkation cards availability
of landing permit facility and its validity for multiple entries
covering Nepal, Sri Lanka and Bangladesh, extension of period of
stay from 2l-days to 28-days, initiatives taken in regard to clean-
liness, and making available air-travel concessions and tramspert

facilities of the required standard so as to make travelling in India
more comfortable.
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The Committee would, however, like to emphasise that these
efforts should not only be continued on a sustained basis but should
be accelerated on a faster pace so as to make tourist travel in India
more comfortable and enjoyable thereby creating a better image
abroad, of tourism in this country.

. 2.59. The Committee would like that the Department of Tourism
should also consider how for package tours for the foreign tourists,
previding for all essential facilities like lodging, boarding and trans-
pert etc. could be organised in the country, learning from the ex-
perience gained as a result of similar tours organised in foreign
countries. .,

(iii) Allocations for the Fifth Plan

2.60. The draft Fifth Five Year Plan and Tourism indicates the
guidelines for the development of tourism and for determining prio-
rities.

2.61. In so far as the Central Plan is concerned, the investment
priorities have been indicated as follows:—

(a) Provision of accommodation and transport to match the
anticipated growth in international tourism, on the basis
of past trends.

(b) The development of new resorts and tours, in order to
accelerate the growth in tourism and also to spread the
traffic over different regions of the country as far as feasi-
ble.

(c) Tourism promotion abroad.

2.62. The broad division of responsibilities in the Tourism sector
between the Central Government on the one hand and the State
Government on the other, is that the Centre will invest in projects
and programmes which are intended predominantly to stimulate
international tourism. The State Governments, within the ambit of
their resources, would concentrate on the development of facilities
for domestic tourism.

2.63. For the selection of centres to be developed in the Central
Sector the following criteria have been adopted:—
(1) tourist preferences determined by the existing pattern of
travel within the country;

(2) the actual or potential attraction of a place for tourists be-
cause of its historical and/or archaelogical significance or
scenic beauty;

(3) its accessibility;
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(4) its development in relation to the existing and/or future
travel pattern or circuit of tourists within the country;

(5) its relation to the overall promotional strategy and the
developmental programme of the Department; and

(6) the investment that the State Government concerned
would-make at the place for developing the infrastructures
such as roads, water and electric supply, transport facili-
ties ete.

2.64. Keeping in view the guidelines indicated for tourism deve-
lopment in the Fifth Plan, the main emphasise in the Central Plan
is on the development of selected beach and mountain resorts such
as Kavalam, Goa and Gulmarg; development of selected archaeologi-
ca] centres of tourist importance; facilities for tourists in wild life
sanctuaries; loans to hotel projects and tourist transport. operators in
the private sector and increased efforts and publicity and promotion
abroad. The major portion of the allocation in the programme of
the India Tourism Development Corporation is earmarked for pro-
viding more accommodation in the form of hontels, motels and travel-
lers lodges.

2.65. The Planning Commission have approved an outlay of Rs. 78
crores for tourism schemes in the Central Sector for the Fifth Plan
period. The outlay for the Schemes of the Department of Tourism
is Rs. 44 crores and that of I.T.D.C. Rs. 34 crores. The scheme-wise
details with approved outlay is given in Appendix III

2.66. During the first year of the Fifth Five Year Plan, i.e. 1974-75,
an expenditure of Rs. 405.77 lakhs was incurred by the Department
of Tourism against the budgetary provision of Rs. 448.95 lakhs. An
expenditure of Rs. 380 lakhs was incurred by the L.T.D.C. during the
year 1974-75 against a Budgetary allocation of Rs. 400 lakhs. Thus
a total expenditure of Rs. 785.77 lakhs was incurred on tourism
schemes in the Central sector during the vear. A statement show-
ing the Budget Estimates and actual expenditur: incurred by the
Department of Tourism on tourism schemes during 1974-75 is given
in Appendix IV and that of IL.T.D.C. in Appendix V.

2.67. A major portion of the allocation was spent on spill-over
schemes which were in progress and were at various stages of com-
pletion at the end of the Fourth Plan. No new schemes could be
taken up primarily due to the ban on new constructions. ’

2.68. The allocation for the annual plan 1975-76 was Rs. 426 lakhs
for the Department and Rs. 400 lakhs for L.T.D.C. as agreed to by the
Planning Commission. The budgetary provision, however, was re-
duced to Rs. 418.75 lakhs for the Department and Rs. 380.00 lakhs
for 1.T.D.C.
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2.69. During 1975-76 also continuing schemes have been taken up
for completion, and no new schemes have been proposed because of
the continued ban on new constructions. These schemes are comple-
tion and operation of 9 youth hostels, 6 tourist bungalows and 5 forest
lodges; completion of the first phase of the Kovalam Beach Resort
Project; continuation of the Gulmarg Winter Sports Project; initia-
tion of the work on the proposal to set up a Goa Tourism Develop-
‘ment Authority; preparation of master plans for selected archaeolo-
gical centres; preliminary surveys in the Kulu-Manali area for deve-
lopment of facilities; preliminary work in connection with the setting
up of the Institute of Tourism; market research surveys; production
of tourist literature; loans to hoteliers and transport operators etc.
This pattern of development will continue during the remaining
period of the Fifth Five Year Plan, the number of schemes to be
taken up depending upon the funds being made available each year.

2.70. In course of evidence the representative of the Department
-of Tourism stated that the expenditure incurred in the Central sec-
tor during 1974-75 was Rs. 785.77 lakhs and the anticipated expendi-
ture in 1975-76 would be Rs. 810 lakhs as against the budgetary pro-
vision of Rs. 728.80 lakhs and Rs. 698.75 lakhs. respectively. Asked
how this low expenditure on tourism out of an approved outlay for
tourism schemes during the Fifth Plan was accounted for, the repre-
sentative of the Ministry stated that “it is true that this expenditure
is not even one-fifth of the Plan allocation. But this is because of the
constraint in resources and the restrictions on new schemes being
taken up in the first two years of the Fifth Plan” He stated that if
‘the present position continues and if we are not allowed to under-
take new schemes in the Fifth Plan and if the ban on construction
<continues it would be difficult to achieve the targets. The repre-
sentative stated that according to the Planning Commission, hotels
were considered non-functional although the Department of Tourism
-did not share this view. This applied to youth hostels also if they
were not above a particular plinth area.

2.71. Asked if the Department of Tourism had tried to convince
‘the Planning Commission in regard to their being functional, the
representative stated that the Department of Tourism was certainly
doing its best but the Planning Commission had other aspects also
to consider. The Committee were informed that roughly 60 or 70
per cent is meant for constructional activities, but the important
‘point is that unless all other facilities are provided in a particular
Pplace, the rest of the effort is meaningless. It has been stated that
"the constraint on resources which has resuited in low allocations

440 L.S.—3.
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during the Fifth Plan has also handicapped the Department of Tour-
ism and LT.D.C. in the matter of forward planning and ensuring
timely completion of the codal formalities for obtaining expenditure
sanctions.

2.72. 1t is observed from the statements furnished at Appendices IV
and V that the actual expenditure in respect of certain items has
been less than the budget allocation for the Department of Tourism|
ITDC for the year 1974-75 and in some other cases the expenditure:
is more than the allocations. The budgetary provision for plan
schemes of the Department of Tourism during 1974-75 was Rs. 448.98
lakhs, and that of I.T.D.C. Rs. 400 lakhs. The actual expenditure:
incurred was Rs. 405.77 lakhs and Rs. 380 lakhs respectively. Asked
to slate the reasons for these variations, the Department of Tourism
have stated that due to the need to exercise economy, it was decided
to effect an immediate saving of Rs. 18 lakhs in its Plan expenditure
Ly the Department of Tourism, thus reducing the available funds
during 1974-75 to Rs. 430.98 lakhs. As against this provision, the
expenditure incurred by the Department on Plan schemes during
1974-75 was Rs. 405.77 lakhs.

2.73. Similarly, in the case of the India Tourism Development
Corporation, an immediate saving of Rs. 20 lakhs was effected due
to stringent financial constraints. Thus against the available funds
of Rs. 380 lakhs on Plan schemes, the expenditure incurred by
ILT.D.C. during 1974-75 was Rs. 380 lakhs. As such, there were no
varijations in the allocations and expenditure in the case of I.T.D.C.

2.74. The Committee are concerned to note that as against an allo--
cation of Rs. 78 crore; during the Fifth Plan period, the expenditure
incurred on tourism schemes in the central sector during the first
year of the Fifth Plan, i.e. 1974-75 has been only Rs. 785.77 lakhs and
the anticipated expenditure during the second year of plan ie.
1975-76 is Rs. 810.00 lakhs. Thus the total expenditure likely to be
incurred during the first two years of the plan will be only about
one-fifth of the plan allocations. Moreover, the major portion of the
expenditure has been on the continuing schemes and no new schemes
have been taken up during the first two years of the Plan. The Com-
mittee note that this has been due to constraint on resources and
the restrictions on new schemes being taken up in the first two years
of the Plan. Considering the low allocations for tourist promotion
schemes during the first two years of the Fifth Plan and the pro-
gress made it appears doubtful if all the targets set forth for the
Fifth Plan period could be achieved. The Committee, however, hope
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that with the improvement in the economy and in view of the im-
portance of tourism as an earner of scarce foreign exchange, it would
be possible for Government to step up financial allocations during
the remaining years of Fifth Plan so that the targets for the Fifth
Plan could be achieved to the maximum extent.

(iv) Perspective Plan

2.75. In paragraph 4.19 of their 42nd Report (1972-73), the Esti-
mates Committee had noted the numerous efforts made to prepare
various schemes/programmes for development of tourism in India.
The foreign experts and the United Nations Development Team Pro-
gramme had also suggested various measures in their reports sub-
mitted to the Department of Tourism. In the Committee’s view,
while all concerned were aware of the problems faced by the tourist
industry and their solutions had also been outlined, what was lack-
ing was implementation. This was primarily due to absence of a
master plan integrating all these projects into a whole fabric for a
coordinated growth and development. The Committee had, there-
fore, recommended that the Government should draw up a perspec-
tive plan for tourism on an all India basis, so as to provide a frame-
work for the next and subsequent five year plans and to determine
priorities,

2.76. In their reply furnished in November, 1972, Government
stated that they were unable to accept the view that such failures
as might have occurred in the implementation of tourism develop-
ment programmes in the country had been due primarily to the ah-
sence of an overall master plan.

2.71. It was further stated that India had a very large number
and variety of tourist attractions. The Department has identified
these places where the flow of tourist traffic was the largest and
those which had a large tourist potential for attracting additional
traffic. Based on the pattern of tourist traffic to the country, new
resort areas were being developed in the Fourth Plan, on an integrat-
ed basis, with the object of attracting destination traffic, as the latter
constitutes the bulk of international tourist traffic. Further, deve-
lopment of special aspects of tourism like wild life sanctuaries, cul-
tural tourism and provision of entertainment had also been taken
up. The private sector was being assisted in improving tourist faci-
lities through providing incentives and credit facilities in order to
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give impetus for investment in the travel industry. Youth travel
was being promoted by constructing a chain of youth hostels. It
was stated that this general approach to planning would continue
in the Fifth and subsequent plans, but it was hoped that both the
detailed planning of projects and their implementation would be
more speedy and effective than in the past.

2.78. It was, however, added by the Department of Tourism that
the Committee’s proposal that a more comprehensive tourism plan
should be prepared, over a longer perspective than five years, would
be further considered by Government. The National Tourism Board
had also recommended the preparation of a plan on similar lines.

2.79. Subsequently in January, 1974, Government stated that the
broad approach on tourism planning outlined ir the Fifth Five Year
Plan which indicated the investment priorities for the Plan period
ana also laid down certain criteria for selecting centres for tourism
development (indicated earlier), would generally hold for subse-
quent plan periods.

2.80. It was stated further that for detailed planning during each
plan period, feasibility studies and tourist opinion survey were neces-
sary. Such a survey had already been conducted in 1972-73 to assess
tourist preferences, expenditure and trends. Similarly, a survey for
the development of beach resorts at Kovalam. Goa and Mahabali-
puram had also been undertaken. The National Council of Applied
Economic Research had also been commissioned to undertake a cost-
benefit study on tourism.

2.81. The Ministry further stated that “based on the results of
the above surveys and studies it would be possible for the Depart-
ment of Tourism in consultation with other agencies to prepare a
perspective plan for the development of tourism facilities in the
country spread over a 10-year or longer period.”

2.82. Asked if it was feasible now to draw up a perspective plan
on an all-India basis, the representative of the Department of Tour-
ism stated during evidence in December, 1975 that in the present
difficult resources position it had not been possible to take up any
new schemes in the first two years of the Fifth Plan and the budget
grant was restricted to what had been spent in the earlier years.
The Department, therefore, did not think it possible to take up any
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10-year plan as such. The representative further stated that the
Department was expecting at the time of furnishing action taken
reply in January, 1974 that the National Council of Applied Econo-
mic Research would give some guidelines. No assistance was, how-
ever, available from the recommendations made by the National
Council of Applied Economic Research to indicate whether a ten-
year plan would be possible. The representative, however, added
that a list of places to be developed in future had been prepared.

2.83. In this connection, the Secretary, Ministry of Tourism and
Civil Aviation stated during evidence that for the last two years
even five year planning had become impossible. The plan had to go
through basic changes due to inflation and cost escalation etc. He
stated “We don’t know today where we are going to be at the end of
the Fifth Plan period. In regard to schemes in the tourism sector,
we don’t know whether we will be able to go through these schemes,
or only a fraction of them. Planning would be realistic only if we
knew what would be the level of achievements we could expect at
the end of the Fifth Plan.”

2.84, The representative of the Ministry of Finance was also of the
view that it was not possible to think overall in terms of even five
year plan right now.

2.85. Phe Committee observe that in reply tc their recommenda-
tion regarding preparation of a perspective plan for development of
tourism facilities in the country Government stated that the propo-
sal would be further considered by them. Subsequently in January,
1974 Government stated that based on the results of the surveys and
analysis by National Council of Applied Economic Research of Cost-
Benefit of investment etc. it would be possible for the Department
of Tourism in consultation with other agencies, to prepare a perspec-
tive plan for the development of tourism facilities in the country
over a ten year or longer period. The Committee regret to note that
it has not been possible for the Department of Tourism to prepare
a long term perspective plan so far.

The Committee appreciate the difficulties expressed by the Min-
istry of Tourism and Civil Aviation that due to constraint on finan-
cial resources for the last two years, it is becoming difficult to plan
even for a five year period. The Committee have earlier made a
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recommendation regarding higher allocations for tourism. The Com-
mittee feel that a perspective plan for tourism integrating all the
projects for a coordinated development of tourism in the country
should be prepared by Government and the actual implementation
of the programme may be taken in hand as and when resources be-
come available. This perspective plan would serve as a blueprint
for the future development of tourist spots and infra-structure faci-
lities in the country.



CHAPTER III

ORGANISATION

3.1. The Estimates Committee had in paragraph 2.18 of their 42nd
Report (April, 1973) observed as follows: —

“It is distressing that after two decades of planning, the De-
partment of Tourism has not been able to gear fully its or-
ganisational set-up for planning and implementation of the
various schemes included in the successive five year plans.
The position regarding utilisation of funds so far even
during the Fourth Plan period seems far from satisfactory.
As against the allocation of Rs. 1833.57 lakhs during the
first three years of the Fourth Five Year Plan, actual
expenditure both for the Department of Tourism and
ITDC was of the order of Rs. 1083.17 lakhs. Instead of
identifying the factors which impeded the utilisation of
funds during the Second and Third Plan period and taking
remedial measures to ensure a fuller utilisation of funds,
the same old reasons for the shortfall in the plan outlay
when the Fourth Plan period is coming to a close are still
being advanced viz.,, (i) Non-formulation of the details of
schemes before the commencement of the Fourth Plan;
(ii) delay in the appointment of executing agencies; (iii)
inadequacy of organisational set-up of the Department of
Tourism; (iv) delay in completing codal formalities and
(v) delay on the part of the executing agencies wherever
appointed. In the Committee’s view there is no use of
making a plan which cannot be executed and successfully
implemented. The Committee are constrained to note that
even for the execution of the schemes in the Fifth Five
Year Plan period no serious thought is being bestowed for
laying greater emphasis on the fundamental significance of
structuring and manning properly the tourist organisation.
The Committee, therefore, feel concerned about the ap-
proach to the whole problem of growth and development
of tourism in the country by the Department of Tourism,
‘They have, therefore, spelt out their suggestions for the
organisation of the Department of Tourism in their chap-
‘ter on “organisational set up” at the end. The Committee
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would very much like that the mistakes committed during
the earlier plans—are not repeated during the Fifth Plan
period. They would urge that expeditious measures should
be taken to finalise the tourism development schemes to.
be taken up during the Fifth Plan period so that the work
on the schemes could be started without loss of time.”

3.2. Noting the observations made by the Committee, Government
stated in their reply furnished in November, 1973 that steps had been
taken to streamline the operation of National Tourism Organisation
as indicated in reply to the recommendation at paragraph 13.32 of the
original Report. The measures necessary to reorganise the Depart-
ment of Tourism were stated to be under consideration at that time.
A provision of Rs. 60 lakhs had been made in the Draft Fifth Five
Year Plan for strengthening the organisation.

3.3. Subsequently, in January, 1974, the Government informed
the Committee that for strengthening the organisational set-up of the
Department of Tourism, a few additional posts had been created dur-
ing the Fourth Five Year Plan on which an expenditure of Rs. 33.74
lakhs was anticipated during the plan period. It was stated that pro-
posals for further strengthening the Department were being worked
out.

4. In paragraph 2.19 of the Original Report, the Committee had
further recommended that corrective measures to streamline the pro-
cedures and working of the Department of Tourism should be taken
so that the factors which hampered the progress of schemes during
the earlier plans could be eliminated. The Committee had also, im-.
pressed upon Government to ensure that the financial provisions made
in the Fifth Plan were fully utilised on judiciously selected schemes.

3.5. It was stated by Government in reply in January, 1974 that
detailed proposals for strengthening and restructuring the Depart-
ment were being worked out which would contribute to its efficient
functioning. In addition, proposals for delegation of enhanced finan-
cial powers to the Director General of Tourism were under considera-
tion of the Government. These would greatly reduce the procedural
formalities required to be followed, before schemes could be taken up-
for execution,

3.6. It was observed by the Estimates Committee in paragraph
13.32 of their 42nd Report (1972-73) that they had gathered the im-
pression during their tours and discussions with non-official organi-
~atiuns that for a fleld organisation, it was absolutely essential that
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decisions should be taken in time and should reach all formations irr
clear and unambiguous terms. It was, therefore, essential that the
set-up for tourism, both for policy-making and implementation,
should be fully responsive to the challenges of the task and be will-
ing to have open mind to assimilate the best ideas, anticipate and
analyse the trends in tourism and take quick executive action to
prepare the ground for provision of the requisite facilities. In this
connection, the Committee drew attention to the following recom-
mendations made by the Indian Institute of Public Administration
on the set up for tourist organisation—

@ “..... India should give top priority to the development
of Tourist facilities in the country and the promotion of
foreign tourism. Only a forward looking, research based
and result oriented modern organisation with best available
professional staff can do the job. To attract the best per-
sonnel in the field pay and facilities at commercial rates
have ta be offered.

(ii) That the major problem is whether the Department of
Tourism’s present organisational structure is suited to
operate quality programme for attracting tourist in the
world’s most competitive market. The emergence in 1967
of the new Ministry of Tourism and Civil Aviation brought
about greater understanding and cooperation between al-
most all the organisations involved in dealing with the
tourists; the two national airline corporations and the
Tourist and Civil Aviation Departments. But the govern-
mental framework in which the Tourist Department ope-’
rated has not shown the necessary flexibility to meet the
kaleidoscopically changing tourism market. What was
the imaginative organisational set-up ir the initial stages
before the tourism became a major world industry has
become a virtual stagnation for Indian tourism. There:
are too many bottlenecks-organisational and procedure.
and the position of the tourism department as an attached
office has hampered its capacity to handle the desired ac~
celerated growth of tourism and to fulfil plan targets. The:
shortfalls in expenditure during the second, third and:
fourth plans are an indication that the present structure
and procedures were not adequate to cope with the increas-
ing number of foreign visitors, and to provide them with
necessary facilities. o



34

(fii) In some instances the Director-General of the Depart-
ment has been handicapped because of Associate Finance.
This leads to curtailment of his freedom of action, and
prevents him from being an effective Head of the crgani-
sation in pushing through his plans and proposals. Im-
portant policy matters of the Department have to be pro-
cessed in the Ministry. A very vital question is whether
on such matters the Director-General as the Head cf the
‘Organisation has direct access to the Minister to advise
him. It seems that the Secretary of the Ministry at pre-
sent acts as an intermediary. This poses the problem of
authority and responsibility. The Director-General is
responsible for the activities of the Department, but it is

doubtful whether he possesses all or even adequate final
authority.

f.

Niv) Summing up, the Indian Institute of Public Administra-
tion Report stated that “in view of the magnitude and
dimensions of the global tourist explosion now and anti-
cipated in the coming decades, we feel that the problem
of evolving and organisational structure suited to modern
promotion and marketing methods requires a funda-

v mentally different approach. India needs a tourist or-

ganisation which will take vigorous and effective measur-

es to sell a competitive ‘product’ throughout the markets
of the world.”

3.7. The Committee also recalled that for a number of years, the
key post of Director-General of Tourism was not filled up and the
work was carried on by an officer of the rank of Additional Director-
‘General of Tourism. It was only recently that an officer had been
appointed as Director-General of Tourism with an ex-officio status
of an Additional Secretary. The Committee had emphasised that
the key executive portfolio in tourism should be manned for a length
of time, so as to ensure stability and continuity in the implementa-
tion of tourism development programme. The Committee has also
recommended that Government should examine in depth the recom-
mendations made by Indian Institute of Public Administration and
‘take suitable action to see that the set up for tourism had the
requisite flexibility of approach and power for action.

3.8. The reply received from Government in November, 1973 in
:implementation of the recommendation is reproduced below:—
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“The Committee’s observations have been noted for future
guidance,

The recommendations made by the IIPA were carefully con-
sidered by Government. Although the proposal of
the IIPA to set up an autonomagus National Tourist Autho-
rity was not accepted, a number of steps have been taken
to make the national tourist organisation more responsive
and capable of meeting the challenge of this growing in-
dustry. The major institutional change was to set up the
National Tourism Board under the chairmanship of the
Union Minister for Tourism and Civil Aviation. The
functions of this Board (as already reported to the Com-
mittee) are to advise the Minister of Tourism and Civil
Aviation on tourism policy and all matters relating to the
improvement of tourist infrastructure in all its aspects,
and to suggest ways and means to coordinate the tourism
schemes and activities in the public and private sectors.
The membership of this Board consists of representatives
of the various Ministries of the Government of India pri-
vate organisations and eminent persons in the travel in-
dustry.

"The second step has been to transfer from the Department of
Tourism the autonomous corporations/authorities the im-
plementation of major projects and programmes which
require technical expertise and freedom from narrow De-
partmental rules and regulations. Thus, the construction
and operation of the Kovalam Project has been transfer-
red to ITDC, and it is proposed to do likewise with the
Gulmarg Project. The preparation of publicity material
for promotion overseas has been entrusted also to ITDC.
The Industrial Finance Corporation will not operate the
Hotel Loans Development Fund, under the general guid-
ance of the Department of Tourism as to priorities and
lending policy. The selection of a suitable agency or
agencies for the operation of wild-life lodges, youth
hostels, camping sites etc. is under consideration.

“The Department of Tourism itself can thus concentrate on
planning and policy-making, tourism promotion, regula-
tory functions, inspection and training. These are Gov-
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ernmental functions, which can be discharged effectively
without any radical structural change. Proposals for a
greater delegation of financial powers to the Department
are under Government’s consideration.

The organisational structure, strength and technical compet-
ence of the Department of Tourism and the ITDC will be
further reviewed in the light of the needs of the Fifth
Five Year Plan.”

3.9. Asked how far the changes brought about in the crganisa-
tional structure such as setting up of the National Tourism Board
etc. had helped in removing the factors responsible for under-utili-
sation of funds and for hampering promotion of tourism, the rep-
resentative of the Department of Tourism stated during evidence
that the Board was not intended to be an implementing agency or
anything like that. The role of the National Tourism Board was
merely advisory a sort of brain-trust. It was constituted by the
then Minister of Tourism and Civil Aviation and included not only -
senior officials in the Ministries and Public Sector Corporations but
also non-officials so that they could contribute to the ideas of tour-
ism. The Board had held 7 meetings between June, 1973 and Sep-
tember, 1973 and from time to time it gave the ideas on implemen-
tation as to what was being done and how it could be done better.
Reconstitution of the Board was stated to be under consideration at
the highest level. The Committee have since been informed that the
Board is no longer effective and that no decision has been taken in
regard to its reconstitutic

3.10. The Committee wanted to know if the organisational struc-
ture, strength and technical competence of the Department of Tour-
ism and India Tourism Development Corporation has since been re-
viewed as envisaged in the reply furnished by Government in imple-
mentation of the recommendation of the Estimates Committee. The
Committee were informed through a written note that a similar re-
commendation was made by the National Tourism Board at its meet-
ing held in September, 1973. This recommendation was further
commended to Government by the Committee on Puklic Undertak-
ings in its 51st Report presented to Lok Sabha on 29th April, 1974.
Taking all these developments into consideration, Government cons-
tituted a 5-Member Group to review the working of the India Tour-
ism Development Corporation and to suggest changes that should
be made for the more efficient fulfilment of the objective of the Cor-
ncration and expeditious implementation of its programmes. It was'
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stated by the Department’s representative during evidence that this
Committee which was appointed in May, 1974 was expected to sub-
mit its report to Government by 31st March, 1976. The Ministry
have added in a written note that “to an extent, the recommenda-
tions of the Committee might also have a bearing on the working
of the Department of Tourism.”

3.11. In a written note furnished to the Committee, the Ministry
-of Tourism and Civil Aviation have stated that the proposals for
additional delegation of powers to the Department were sent to the
Ministry of Finance in 1973. In these proposals, the Department
had asked for extra financial powers in respect of expenditure on
‘research programmes, production of tourist publicity literature
through ITDC, purchase of films, hospitality for promotion of tourist
‘traffic to India, construction of supplementary accommodation, tour-
ism projects and schemes, membership fees to international bodies
-etc. After a discussion between the Director-General of Tourism
and the then Financial Adviser, the proposals were trezted as with-
drawn.

3.12. Subsequently, on individual references being made to them,
the Ministry of Finance agreed to raise the Director General’s
power to incur expenditure (i) on hospitality from Rs. 3,000 to
Rs. 15,000 in each case, (ii) to pay fees for a maximum of two
officers to become members of travel clubs and associations in India
and abroad and (iii) also authorised him to sanction ‘on account’
-advances upto Rs. 10,000 on each project concerning research
BUT'VEYS.

3.13. On 10th April, 1975, the Ministry of Finance delegated fur-
ther powers to the Administrative Ministries. In the light of these
enhanced powers, as also the directive from the Ministry of Finance
to the administrative Ministries to redelegate their powers to their
sub-offices, the Ministry of Tourism and Civil Aviation is proposing
to redelegate its powers to the Departmental Heads. Accordingly,
the proposals for additional powers for D.G. (Tourism) are being
drawn up and would be submitted for consideration by the Committee
which has been recently constituted to review the on-going functions
-of the Department. This Commiittee, inter alia, would also look into
the question of additional powers for Director-General (Tourism).

3.14. Asked what were the main handicaps which were being ex-
‘perienced by the Director General in fuller utilisation of the Budget
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provisions under the existing powers, the representative of the De--
partment of Tourism stated during evidence that the Director-General
had no powers at the moment to facilitate implementation of plan
schemes. In other words, for individual projects he had to obtain
the necessary approvals. It has been stated that the Committee
constituted under the Chalirmanship of the Financial Adviser to
review ‘on-going’ functions, of the Department of Tourism was
being requested by the Department of Tourism that it should re-
commend to the Ministry of Tourism and Civil Aviation that the
Ministry should delegate to the Director-General of Tourism as
Head of Department all the powers that are vested in them as ad-
ministrative Ministry and the Director General of Tourism should
have the discretion to consult the Internal Financial Adviser only
wherever considered necessary by him, i.e., such consultation would
not be compulsory as at present. Final decision in the matter has
not yet been taken. It has been stated by the Department of
Tourism that while arriving at a decision in this matter the need

for fuller utilisation of the provision for plan schemes would be
borne in mind.

3.15. The Committee had in paragraph Nos. 2.18 and 13.32 of
their 42nd Report (1972-73) urged Government to examine in depth
the recommendation made by the Indian Institute of Public Ad-
ministration regarding the set-up for the tourist organisation and
to take suitable action to see that the organisational set-up for tour-
ism had the requisite flexibility of approach and adequate powers.
for action. Government had in their reply furnished to the Com-
mittee in November, 1973 and January, 1974 enumerated certain
measures which have been taken or are proposed to be taken in im-
plementation of these recommendations, such as setting up of the
National Tourism Board, proposal for greater delegation of powers
to the Department and reviewing the orgamisational [dtructure,
strength and technical competence of the Department of Tourism
and India Tourism Development Corporation in the light of the
needs of the Fifth Plan.

The Committee note that Government have constituted a 5-
Member group to review the working of the LT.D.C. and to suggest
changes that should be made for more efficient fulfilment of the-
objective of the Corporation and expeditious implementation of its
programmes. It has been stated that the recommendations of this
Group would also have a bearing on the working of the Department
of Tourism. The Committee observe that the Group which was
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appointed in May, 1974, was expected to submit its report to Gov—
ernment by the 31st March, 1976. The Committee would like Gov-
ernment to ensure that the Group submits its report in time. They
would like Government to take expeditious action on the recomx-
mendations contained in the report which may also be furnished to-
the Committee at an early date.

3.16. The Committee note that one of the major institutional
changes brought about in an effort to make the national tourist or-
ganisation more responsive and capable of meeting the requirements
of the growing industry was the setting up of the National Tourism-
Board. The Committee, however, note that no meetings of the
Board have been held since September, 1973 and that the Board
has been ineffective since then. They understand that no decision
regarding the reconstitution of the Board has been taken so far. As
the Board was intended to serve as the main agency to advise-
the Government in the matter of promotion of tourism in the coun-
try, the Committee recommend that Government should take im-
mediate decision in the matter of reconstitution of the Board and
ensure that the Board functions effectively.

3.17. The Committee note that the Director-General of Tourism
has no powers at the moment to facilitate implementation of the
plan schemes, and as such, has to obtain the necessary approval
from the Ministry for individual projects. The Committee under-
stand that the question of delegation of more powers to Director-
General is under active consideration of Government at present.
The Committee hope that an early decision will be arrived at in
this vital matter so as to ensure that the implementation of the
plan schemes is not hampered in any way for want of adequate
powers with the Department of Tourism. As stated by Government,
this will obviate the delays in completion of codal formalities and
execution of schemes as the enhanced powers would enable the-
Head of the Department to issue sanctions quickly and to pursue
the follow-up action vigorously.

The Committee have no doubt that with the introduction of the:
scheme of integrated financial adviser in the Ministry, the formu-
lation and implementation of tourism development schemes would:
be accelerated considerably.



CHAPTER IV 1
PLACES OF TOURIST INTEREST IN INDIA

A. Gulmarg Winter Sports Project

4.1. In paragraphs 4.30 and 4.31 of their 42nd Report (1972-73),
'the Estimates Committee had noted that the Gulmarg Winter Sports
"Project with an estimated outlay of Rs. 111.30 lakhs had been cleared
by the Expenditure Finance Committee in 1968. The hotel component
-of the Project estimated at Rs. 32.00 lakhs for a three star hotel was
transferred to the India Tourism Development Corporation, thereby
reducing the outlay of the project of the Department of Tourism to
‘Rs. 79.30 lakhs. The Committee had noted that out of this amount,
‘Rs. 39.78 lakhs constituting 50 per cent of the outlay had been spent
‘upto the period ending 31st March, 1971. Due to escalation in costs
-and subsequent enlargement in the scope of the project, it was
recast with an outlay of Rs. 250.00 lakhs (inclusive of the expendi-
‘ture already incurred). The Committee had noted that a further
-expenditure of Rs. 9.76 lakhs was incurred upto 31st March, 1972
sbringing the total so far spent on the project to Rs. 49.54 lakhs,

4.2. The salient features of the Project are:—

(i) A road from Tangmarg to Gulmarg (already completed
except for black-topping and other minor works).

(ii) Erection of an aerial passenger ropeway chair-lift and ski-
1ift.

(iii) Establishment of a Ski-School.
(iv) A ski-hire shop.
(v) Snow-clearing operations.

(vi) Purchase of ski-mountaineering and snow-clearing equip-
ment.

.(vii) Construction of restaurant/cafeteria 2t Gulmarg and
Khilanmarg.

40
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(viii) Preparation of a Master Plan of Gulmarg.

(ix) A 60-room centrally-heated hotel will be constructed by
the India Tourism Development Corporation at an estimar
ted cost of Rs. 110.00 lakhs

43. The Committee had expressed the hope that the Gulmarg
‘Winter Sports Project would augment tourist traffic to India.

4.4, In their action taken reply, Government had noted the obser-
vations of the Committee.

4.5. The present position as regards the progress of various com-
ponents of the Gulmarg Winter Sports Project is indicated in the
succeeding paragraphs.

Tangmarg-Gulmarg Road

Construction by the State P.W.D. is stated to have been completed.
The State Government will complete the black-topping of the road
during summer of 1976. Other works such as drainage retaining
wall along certain portions of the road, parapet wall at the ‘Zig’, fixing
of snow bars to measure the depth of snow etc. have yet to be com-
pleted.

Aerial ropeway, Chairlift and ski-lift

Ropetow, practice skillift for beginners, chair-lift and two port-
able ski-lifts (received from U.N.D.P.) are stated to have been instal-
led. As regards the erection of aerial passenger rope-way, the Com-
mittee have been informed that installation of the 2,000 metre long
aerial passenger ropeway/chairlift from Gulmarg to Khilanmerg is
under examination. A sanction of Rs. 40.36 lakhs was issued to the
‘C.P.W.D. on 3-3-1972 and tenderg were also received. On examina-
tion of the tenders it was felt that further study of the engineering
cost and safety of the aerial transportation facilities was necessary.
‘Since no such consultancy is available in India, the Department re-
quested the U.N.D.P. for the services of a firm of engineering con-
sultants to make a techno-economic survey of the Project. The ap-
pointment of the firm is awaited. The implementation of this scheme
will be considered after the techno-economic survey has been under-
taken, and report made available.

Establishment of Ski-school

The Ski-Instructors training school (now termed as the Indian
Institute of Ski-ing and Mountaineering) has already trained 19 ski-
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instructors-cum-mountaineering guides. It is holding short ski-
courses af 10-day, 15-day and 21-day duration in winter to train our
youth in ski-ing and to attract tourist for a ski-holiday at Gulmarg.
It also arranges aquatic and rock-climbing courses and is offering
trekking programmes in the summer. So far over 500 persons have
participated in the various courses held by the Institute since 1972-73.

Ski-Institute building complex

This work has not been taken up due to constraint on resources.

Residential accommodation of Personnel at Gulmarg

This work also has not been .taken up due to constraint or
Tesources.

Snow clearing operations

In addition to the two existing snow clearing equipment, a larger
unit has been imported. The Committee have been informed that
it has been decided in consultation with the Ministry of Finance that
the work of snow clearance on the Tangmarg-Gulmarg and internal
roads at Gulmarg should be transferred to the Government of Jammu
and Kashmir. The State Government to whom the offer was con-
veyed, has requested for the continuance of existing arrangements
till April, 1976 when the arrangement would be reviewed.

Ski-Hire shop

It has been functioning since 1972-73.

Purchase of Ski and Mountaineering equipment

Ski and Mountaineering equipment, indigenous as well as im-
ported, has been purchased and is in use. A prinoth snow beating
machine, an artificial ski-slope and some other equipment have also
been received, under the U.N.D.P. Technical assistance programme,
and are in use. It is proposed to import additional ski-equipment
and snow grooming machine during 1975-76.

Restaurant/Cafeteria at Gulmarg/Khilanmarg

The scheme for construction of Restaurant/Cafeteria at Gulmarg
and Khilanmarg has not yet been taken up for implementation for
lack of financial sanction.

Master Plan for Gulmarg

A Master Plan of Gulmarg is stated to have been prepared and
forwarded to the State Government in June, 1972 for implementation.
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Centrally Heated Hotel at Gulmarg

The Project for a 60-room centrally heated hotel to be constructed
by I.T.D.C. at an estimated cost of Rs. 145 lakhs has not yet been.
cleared by the Public Investment Board to whom a Memorandum
alongwith the hotel project report was submitted in December, 1973
and again in February, 1974. It has been stated that efforts will be.
made to get I.T.D.C. project approved by Public Investment Board
or get a private party to construct the hotel. '

4.6. Asked by what time the whole project was targeted/expected
to be completed, it has been stated that the first phase of the Gulmarg"
winter Sports project will be completed with the completion the
components referred to earlier. It has been stated further that in
view of the constraintg on resources, it is difficult to assess when
these items will be taken up for implementation. The target for im-
plementation will also be determined by such factors as the imple-:
mentation of the master plan by the Jammu & XKashmir Govern-
ment, and the techno-economic survey of the ropeway|chairlift pro-
ject by the United Nations Development Programme.

4.7. Out of an estimated cost of Rs. 250 lakhs for the Project,
actual expenditure incurred upto March, 1975 wag stated to be Rs..
109.50 lakhs.

4.8. Asked if an assessment has been made of the impact of the
Gulmarg Winter Sports Project on the Tourist Traffic to India and
to the Jammu and Kashmir State in particular, it has been stated
that it is too early to make any-firm assessment as the project is only
partially completed and is suitable only for the beginners in ski-ing
Unless a modern, centrally heated hotel and the Gulmarg-Khilan-.
marg aerial Transportation system are provided, the project will not
be able to attract the large number of ski-enthusiasts whose number
is increasing all over the world at the rate of 10 per cent. However,
as a result of the promotional efforts of the Department, the Depart-
ment feel that the present trend is encouraging as the following
figures will show:—

Year Indians Foreigners Total
1973-74 . 2,825 906 3758
1974-75 - 4,087 1,560 5647

(Up to 6-3-75)
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49. It has been noted earlier that a number of components in
Gulmarg Winter Sports Projects are awaiting definite action. For
example, a firm of engineering consultants for carrying out a techno-
economic survey of the project for the erection of aerial passenger
ropeway etc. is yet to be rppointed, the master plan for Gulmarg
which was sent to the Stite Government in June, 1972 is yet to be
fmplemented; the Centrally heated hotel project has not been cleared
by the planning Commission, etc.

4.10. Asked to comment on these delays and the effect of these
delays on the completion and working of the Project, the represen-
tative of the Ministry stated during evidence that considering the
Tacilities available at present, the winter sport at Gulmarg could be
categorised mainly as a teaching institution for imparting instruc-
tions. The international tourists who could be attracted to Gulmarg
would be mainly from South-East Asia, Hongkong. etc.

4.11. The Project, the representative stated, is continuing to work
with this limited capacity. With regard to the rope-way, the repre-
sentative stated that UN.D.P. had been requested to conduct a
techno-economic survey. The experts had promised to come by the
end of November, 1975 but had not yet come till December, 1975.

4.12. As regards the proposed Hotel at Gulmarg, the representa-
tive of the India Tourism Development Corporation stated during
evidence that this Project wes considered even during the fourth
plan and economics of the project was worked out. The proposal was
‘submitted to the Public Investment Board in December, 1973 and
‘again in February, 1974. However, the project was not approved.
It was deferred. The representative stated that Government had
been reminded from time to time to get the Public Investment Boards
positive view on this subject so that it could be mede clear as to
‘whether it was possible or not to go ahead with this project. The
representative stated that I.T.D.C. was quite keen on the construc-
tion of this Hotel.

4.13. The representative of the Department of Toursim stated that
“until the completion of 60-room centrally heated hotel we do not
expect the project to come through”.

414. The representative of the Ministry of Finance informed the
‘Committee in this connection that this Project was considered by
the Public Investment Board sometime in February-March, 1974.
According to Minutes of the Board as recorded in March, 1974 “it
‘was decided after a detailed discussion to defer the consideration of
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the proposal for the time being”. The finding according to the repre-~
sentative of the Ministry of Finance, was that it was not.economically
viable.

4.15. When pointed out that the investments m~de in the Gul-
marg Winter Sports Project are not likely to yield results and would
be infructuous till the essential works had been completed, the repre-
sentative of the Department stated during evidence that the project
had already started earning some amount of money. However, the
Department of Tourism keld the view that if the Project is really
to be profitable then the hotel and the ropeway must come, and as
long as the hotel and ropeway do not come, the project would not
really effectively materialise. However, in the totality it was consi-
dered that no money should be made available for these two items
of capital expenditure.

4.16. The Committee enquired about the financial results of the
Gulmarg Winter Sports Project during the last two years. The fol-
lowing amounts are stated to have been earned by the Department
of Tourism in respect of the various equipments and installations:—

Items 1973-74 1974-75 1975-76 ‘Total
(1-4-75—31-12-75)

(1) Ski Equipment . . 9023'CO0 18770'00 11090'00 38883-00

(2) Skilessons . . . . 3900°00 §568:00 3825'00 13293'00
/

(3) Skilifts Portable Lift Rope-tow 1665610 4427°40 2804°3¢C 23887 80

(4) Chair . . . . . 90469°00 175754°00 147115°00 413338 00

Total: . . . . . . 120048°10 204519°40 16483430 489401 8e

4.17. The Committee note that the Gulmarg Winter Sports Pro-
ject initiated as far back as in 1968 with an estimated cost of Rs. 111.30
lakhs which was later revised to Rs. 250 lakhs is still at various stages
of processing and completion, and so far an amount of Rs. 109.56
lakhs has been spent on this project. A number of components of
the Project are incomplete while others have not yet been cleared.
For instance, the Tangmarg-Gulmarg Road is incomplete, and the
Ski-Institute Building complex, residential accommodation of person-
nel at Gulmarg and restaurant/cafeteria at Gulmarg are yet to be
taken up. Important components viz., the centrally heated hotel,
estimated to cost Rs. 145 lakhs and the aerial passenger ropeway/
chairlift from Gulmarg to Khilanmarg, are still under consideration.
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'I?he ‘Committee have been informed that completion of these items
‘depends on the availability of financial resources, implementation
of the Master Plan by the Jammu and Kashmir Government and the

techno-economic survey of the ropeway/chairkift project by the
United Nations Development programme. )

The Committee note that according to the Ministry of Finance,
the 'Hovtel Project was not economically viable and that it has been
decided to defer the consideration of the proposal for the time being.

The Committee urge that the Project on which more than Rupees
1 crore have already been spent, should be reviewed at the highest
level with particular reference to the economic technical viability of
various components of the Project such as the Hotel project and the
ropeway project etc. and the decision taken to complete the various
components of the project in a phased manner keeping in view their
relative priority for attracting tourists to Gulmarg.

B. Kovalam Beach Resort Project

4.18. It was observed by the Committee in paragraphs 4.36 and
%37 of their 42nd Report (1972-73) that man had great facination
for sea. In Western countries such as France, Italy and Spain,
beach resorts have been developed by providing accommodation
and varied recreation. The sea water had been fully wused for
water sports like sea bathing, skiing, fishing, boating and yachting.
Thus, the sea side resorts have become very popular with the
tourists all the world over. The Committee were glad to note that
the Department of Tourism had launched the Kovalam Beach Re-
sort Project and had expressed a hope that the Project wolud give
a big boost to the flow of tourist traffic to India. They had also
hoped that further development of Kovalam Project would be
determined in the light of the Report of U.N.D.P. survey Team.

, 419. In their Action Taken reply, Government confirmed
that the further development of the Kovalam Project would be
based on the recommendations made in the report of the U.N.D.P.
Beach Resort Development Survey Team.

4.20. The Committee desired the Department of Tourism to
give a brief review of the progress made in physical and financial
terms in respect of Kovalam Beach Project. The Department of
Tourism have stated that the Project was cleared by the Expendi-
ture Finance Committee in September, 1970 with a total outlay of
Rs. 221.58 lakhs, 86.58 lakhs to be spent by the Department of
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Tourism and Rs. 135 lakhs by LT.D.C. The actual expenditure
incurred by the Department on this Project during the
Fourth Plan period is Rs. 31.81 lakhs as against the outlay of
Rs. 8658 lakhs, and Rs. 173.08 lakhs by LT.D.C. against the out-
lay of Rs. 135 lakhs. The increased expenditure incurred by
IT.D.C. is stated to have been due to certain additional amenities
being provided which were not included in the original estimates,
such as air conditioning of all the cottages in the ‘Kovalam Grove’
and due to general escalation in costruction costs.

4.21. The main components of the Project are:—

(i) A beach Service Centre having a restaurant and chang-
ing room facilities.
(ii) Yoga-cum-massage centre;
(iii) A jetty with boat house and recreational facilities;
(iv) An open air theatre;
(v) A 100-rooms hotel; and
(vi) 40 cottages

4.22. The position regarding the various components of the Project
is stated to be as follows:—

(i) 40 Cottages

These have been completed and were commissioned in 1972.
All the 40 cottages are functioning. This complex on the beach is
known as Kovalam Grove.

(ii) A 100-room hotel

The hotel is in the final stage of completion. The building is
-complete. Sixteen detached cottages were commissioned in Octo-
‘ber, 1974, two floors consisting of 40 rooms in the hotel were com-
missioned in November, 1975 and the remaining 32 rooms of the
bhotel were to be commissioned in December, 1975. Portion of the
hotel has been furnished and was expected to be commissioned in
October, 1975. The formal inauguration of the hotel complex was
fixed for 2nd January, 1976.

(iii) A Beach Service Cenire

This has been completed. I *muists ot a restaurant and chang-
ing room facilities. )
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(iv} Aquatic Sports
Equipment for aquatic sports costing Rs. 40,000 has been pur-
chased and is in use. Additional items are being purchased.

(v) Yoga and Massage Centre

Both are functioning since 1972 in temporary premises. New
buildings will be constructed after assessing the popularity of these
facilities among tourists and their requirements.

(vi) An open Air-Theatre

Cultura] programmes are being organised at Kovalam in a tem-
porary pavillion. The open air theatre will be constructed when

the tourist traffic to Kovalam is of a sufficient magnitude to justify
this expenditure.

4.23. It has been stated that the first phase of the Project will
be completed with the 